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the 20th March, 1978 provides a» 
follows:—

“Where the indigenous bulk drug 
is produced by more than one manu­
facturer, the common selling price 
for sales to all foirmulators will be 
fixed initially on the basis of average 
cost of relatively more efficient firms 
which account for a large percentage 
of output".

these arrangements are expected to 

secure that firms whose cost of produc­

tion is high would strive through tech­

nological and other improvements to 

bring down their costs.

Cost efficiency is related to factors 

like technology, strain productivity in 

regard to anti-biotics, control systems 

geared to secure optimal consumption 

and recovery norms, etc.

(c) The safeguard is in terms of the 

provision in the new Pricing Policy 

that, in special situations where there 

are only a few large firms and differ­

ences in cost are substantial, there 

would be separate retention prices for 

different firms with a common selling 

price.
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Increase in Crude Oil Prices

8023. SHEI P. M .SAYEED:

SHRI A. R. BA0RI- 
NARAYAN:

SHRI M. V. CHANDRA- 
SHEKHARA MURTHY:

WiU the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether It is a fact that Union 
Government have taken steps to 
ensure that the increase in crude oil 
prices in the International market is 
not passed on to the consumers;

(b) if so, what are the steps taken 
and still under consideration in this 
regard;

(e) whether his Ministry has de­
cided that major part of the burden 
«»y  be cushioned Tjy the various 
Pool accounts of 1gt Ministry;

(d) whettnjr his Ministry is also 
adjusting a surplus of over Rs. 275 
crores in this regard; and

(e) what will be the total burden 
passed on to the consumer and what 
are the products which win be affec­
ted?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) Gov­
ernment has not taken any decision in 
the matter,

(b) Does not arise in view of (a) 
above.

(c) The entire question is being exa­
mined.

(d) Does not arise in view nt (c) 
above.

(e) Does not arise in view of («, 
above.

Progress In Oil Exploration in Jam nut 
and Kashmir

3024. SHRI ABDUL AHAD VAKIL: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state;

(a) what has been the progress In
oil exploration in J. & K. State;

(b) which are the places where 
drilling was done and with what re­
sults; and

(c) how much amount was spent
todate on oil exploration programme 
in the State? *

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) The 
Tertiary belt of J &  K  State and the 
Srinagar Valley area has been covered 
by geological mapping. Geophysical 
investigations has also been conducted 
in certain interesting areals in J&K  for 
confirming the sub-surface conditions. 
Based on these geo-scientiflc surveys, 
two wells were drilled by the ONGC 
at Chattargaon and Nazbal in the




